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IN THE CENTRAL AUMINISIRALLVE TRIBUNALG ALLAHABAD
AUDITLIONAL BENCH AT ALLAHABAD

Ak RR AR

ALLAHABAD ; vated this 16thday of January, 1997

CURAIM

Hon'ble br, R,K, Saxena, J,M

Hon'ble N B gwe j

Contempt pelition No, 123/1995

Lalloo singh s/o late shri Kalloo singh, age 74 years,

r/o villagé and post Jaara, Tahasil Bara, vistrict Allahabad .
_ Jeiedas e petatiielien

C/A shri satish pwivedi

versus

shri Mahendra Nath Chopra, uivisional Rallway Manager,
Northern Railway Allahabad Division,Nawab Yusuf Road, |
Allahabad, v e esesRespondents, %
CA R shri A, K, Gaur l

In | 1

U, A, No_ 1057/1993
Lalloo singh vs U.u, 1, & others

ORUER

By Hon'ble bur, K,K, Sax€ns, J, M,

- | ——

This contempt application has been filed by shri Ldlco
singh against shri M, N, Chopra, U. R, M, Allahabad with the
pfayer that the opposite party be punished for non-compliance
of the order and directions given by Tribunal in O, A, 1057/93
(Lalloo®@ Singh vs 1,0, I, gors) decided on 31,023, 9=, The
directiong was that the pensionary penifits be given to the
applicant, The counsel for the opposite party pointed out
that the compliance has been done and pensionary benifits are
beiny given, 1t has been pointed out thet the compliance has
peen done after 18 months of the judgement, In this connection!
shri A, K, Gaur pointed out that the applicant had retired lodg
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